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3<F arfarfaae v g 37 fF ST-amr (2) F wefi= werm i g Gy e off e
Sfaw grmm |
T ATEREAT & Sad o ATt i % Y@ 3fiT =T A qe0w TTierey & I HAaT §
ITASH 3 AT 3T (gaag ARRIT T ALrerr fhar S a1t 3 |
I
TITEATE T % i< forel & NH130CD  f3.7ft. 78.08 & f3.#1.105.5 (Fraiera srfaramiia srferamet
() FTHT) F ForT srote 1 ST ATelt §=AT Ted A9ar §¥=ar aiga qiw &1 "@ter fEawor |

TS T ATH: TS e =71 AT i

ENbEH I H&AT T #7 TR CEEIREIT] S T SRl || SR 7 STl
e (v 50 || RFRT)
AT T ATH. TLEEIIL

AT T ATH: JTEATRT

1 74 BEll & v wE el || 0.0063000( E%) ||0.0063000
2 82 it ¥ v w8l || 0.0807000( %) (|0.0807000
UEEIEICACC LR

1 454 st SR 0.0045000( FF17)||0.0045000
2 455/1 BEl EIRIEE] 0.2400000( FF17)||0.2400000
3 455/2 BEl EIRIEE] 0.1600000( FF17)||0.1600000
4 456 st EIRIEE] 0.0414000( FF17)||0.0414000
5 724/1 BEL SIEIEE] 0.1215000( FF=17)||0.1215000
6 726/1 st EIRIEE] 0.2788000( ¥F17)||0.2788000
7 727 BE EIRIEE] 0.0060000( £F=7)||0.0060000
8 728/1 BEL SIEIEE] 0.0137000( FF=17)||0.0137000
9 729 st EIRIEE] 0.0124000( FF17)||0.0124000
10 748/3 BEL SIEIEE] 0.0020000( FF=17)||0.0020000
11 748/5 st EIRIEE] 0.0284000( FF17)||0.0284000
12 749/1 BE SIEIED] 0.0249000( FF17)||0.0249000
13 749/2 BEll EIRIEE] 0.0729000( FF77)||0.0729000
14 749/3 BEll EIRIEE] 0.1251000( FF7)||0.1251000
15 749/4 BE SIEIED] 0.1237000( FF=17)||0.1237000
16 749/5 BEll EIEIEn] 0.1196000( FF77)||0.1196000
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17 749/6 0.0711000( &F=17)||0.0711000
18 74917 EIRIEE] 0.0010000( £%==7)(|0.0010000
T T ATH: &=

1 321 RIIE I 0.0195000( FF=¥)||0.0195000
2 322 oIt % A 0.0274000( FF17)||0.0274000
3 328 T waet || 0.0010000( ZF=¥)||0.0010000
4 329 i@ 2T waett || 0.0763000( =) ||0.0763000
5 330 i@ 2T waett || 0.0010000( EF=7)(|0.0010000
6 332/1 &t & wwet || 0.1796000( EF) ||0.1796000
7 333/1 e s weet || 0.2828000( =) ||0.2828000
8 333/2 At s wet || 0.2354000( E%) [|0.2354000
9 334 s we et || 0.5200000( =) ||0.5200000
10 335/1 &t s wet || 0.1500000( EF=) ||0.1500000
11 335/2 &t s w et || 0.1100000( E%=) ||0.1100000
12 335/3 = s we et || 0.1400000( =) ||0.1400000
13 336 &t s wet || 0.1798000( E%) [|0.1798000
14 338 = s weet || 0.0428000( F%=) ||0.0428000
15 339 &t s wet || 0.0700000( &%) ||0.0700000
16 340/1 fifa 2T weell || 0.0831000( E%2r7)(|0.0831000
17 342/1 s wEet || 0.0250000( =) ||0.0250000
18 343/1 i@ 2T waetl || 0.1362000( %) ||0.1362000
19 344/1 s waet || 0.4977000( =) [|0.4977000
20 345 & & wet || 0.1213000( &) [|0.1213000
21 346 T 0.1800000( F=17)(|0.1800000
22 347/1 s wet || 0.2400000( =) ||0.2400000
23 347/2 i@ 2T waelt || 0.2700000( %) ||0.2700000
24 347/3 i s wet || 0.2195000( ) [|0.2195000
25 348 i@ 2T waell || 0.2049000( E%=7)||0.2049000
26 350 e s wet || 0.0003000( =) ||0.0003000
27 352 T % 0.0819000( ¥F17)||0.0819000
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TS AT o ST

28 356 0.0655000( FF17)||0.0655000
29 357 TR a2 HTE F S 0.0295000( FF17)||0.0295000
30 358 AT RICEINE ) 0.2476000( FF7)||0.2476000
31 359/1 AT T 0.0357000( FF=17)||0.0357000
32 359/2 TR a2 HTE F S 0.0191000( FF17)||0.0191000
33 367 AT T 0.0101000( &F=17)(|0.0101000
34 368/1 BEl EIRIEE] 0.0700000( £%==7)||0.0700000
35 368/11 BEl EIRIEE] 0.1294000( £%=7)||0.1294000
36 368/2 BEl EIRIEE] 0.0275000( FF7)||0.0275000
37 368/5 st EIRIEE] 0.0088000( FF17)||0.0088000
38 368/6 BEl EIRIEE] 0.0003000( FF17)||0.0003000
39 368/7 st EIRIEE] 0.0302000( FF17)||0.0302000
40 369 BEll EIRIEE] 0.0114000( 2F=7)||0.0114000
41 370 TR ferer =Teht 0.0028000( FF7)||0.0028000
42 371 AT HEET 0.0585000( FF17)||0.0585000
T T AT A=A

1 684 it ¥ v wEAT || 0.0243000( ) (|0.0243000
2 690 BE AR U BT || 0.0489000( 2F)(|0.0489000
3 692 BE AR U BEAT || 0.1023000( FF)(|0.1023000
4 693/3 st ¥ v wEeAT || 0.0383000( FF7)(|0.0383000
5 693/4 BE AR U BT || 0.0593000( FF)(|0.0593000
Te T ATH: GTREST

1 799/1 AT LA F ST || 0.0400000( F517) ||0.0400000
2 799/2 Asfi(aT afere || 0.0400000( FF77)||0.0400000

)

3 800 BE SIEIED] 0.0010000( £%=r7)(|0.0010000
4 801 HTRTEL a2 HATE 6 ST 0.0908000( FF77)||0.0908000
Tte T ATH: qTHAK

1 20 HTRTEL et 0.0696000( FF77)||0.0696000
2 22 BEll EIEIEn] 0.4780000( FF:17)||0.4780000
3 23 BEl i@ 2T waett || 0.0115000( E%=7)(|0.0115000
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4 26 EEET 0.0682000( FF17)||0.0682000
5 27 ATETE TF AT || 0.0124000( FF)|[0.0124000
6 531 EIRIEE] 0.0354000( £%==7)||0.0354000
7 532 T arwEet || 0.0226000( =) ||0.0226000
8 533 i@ 2T waett || 0.0520000( EF=)||0.0520000
9 534 A arwaelt || 0.0647000( ZF=7) ||0.0647000
10 540 EIRIEE] 0.0010000( £%==7)||0.0010000
11 553/1, 553/3 SIGIEE] 0.1448000( TF17)||0.1448000
12 554 SRS 0.0652000( FF17)||0.0652000
13 555 ¥ v w8l || 0.0600000( FFr7)(|0.0600000
14 556 AR T BT || 0.0550000( 2F)(|0.0550000
15 557 EIRIEE] 0.0310000( FF17)||0.0310000
16 558 AR U BT || 0.2469000( FF)(|0.2469000
17 559 AR T BEEAT || 0.2070000( FF)(|0.2070000
18 560/1 SR 0.1091000( FFr7)||0.1091000
19 560/2 SRS 0.1167000( FF=17)(|0.1167000
20 560/3 EIRIEE] 0.1125000( FF17)||0.1125000
21 580 EIRIEE] 0.0192000( FF=7)||0.0192000
22 581 EIRIEE] 0.1560000( ZF=7)||0.1560000
23 582/1, 5822, EIRIEE] 0.2064000( FF17)||0.2064000
582/3
24 583 EIRIEE] 0.0445000( FF17)||0.0445000
25 608/1, 608/4, EIGIE R 0.1858000( &#=17)||0.1858000
608/5
26 608/2, 608/6 SIGIEE] 0.1500000( F=17)||0.1500000
27 608/3 SIEIED] 0.2100000( FF=17)||0.2100000
28 609/1 EIRIEE] 0.2290000( FF17)||0.2290000
29 609/2 SIEIED] 0.1200000( FF=17)||0.1200000
30 610 EIRIEE] 0.2369000( FF17)||0.2369000
31 612 EIEIEn] 0.0108000( ¥F77)||0.0108000
32 613 EIRIEE] 0.2010000( £%7)(|0.2010000
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33 614 0.7148000( &%) ||0.7148000
34 615 EIRIEE] 0.7500000( £%==7)||0.7500000
35 616 EIRIEE] 0.1900000( £%==7)||0.1900000
36 617 EIRIEE] 0.2400000( FF=7)||0.2400000
37 619 EIRIEE] 0.0250000( £%==7)||0.0250000
38 621 EIRIEE] 0.0850000( ZF=¥)||0.0850000
39 624 EIRIEE] 0.1954000( £%==7)||0.1954000
40 625/1 EIRIEE] 0.0067000( £%==7)||0.0067000
41 625/2 EIRIEE] 0.0131000( FF=7)||0.0131000
42 630 HEET 0.1309000( FF=17)(|0.1309000
43 661 EIRIEE] 0.1441000( FF=7)||0.1441000
44 662/1 EIRIEE] 0.0401000( FF17)||0.0401000
45 662/2 EIRIEE] 0.0149000( FF17)||0.0149000
46 662/3 EIRIEE] 0.0044000( FF17)||0.0044000
47 662/4 SR 0.0010000( FFr7)||0.0010000
48 669/1 &t s wet || 0.1034000( E%) [|0.1034000
49 669/2 = st || 0.0200000( =) ||0.0200000
50 670 & s wwet || 0.2871000( E%=) [|0.2871000
51 671 At s wet || 0.2237000( &) [|0.2237000
52 674 s weet || 0.2356000( ) [|0.2356000
53 675 &t s wet || 0.3921000( E%F) [|0.3921000
54 676 & ww waell || 0.2376000( ) [|0.2376000
55 677/1 & v w= el || 0.1400000( E%7) ||0.1400000
56 677/2 &= v waell || 0.0448000( =) ||0.0448000
57 678 & v waell || 0.0274000( ) ||0.0274000
58 679 i@ 2T waett || 0.0198000( %) (|0.0198000
59 680 i s wet || 0.0038000( E%=) ||0.0038000
60 687/1 &~ wF w=mell || 0.0117000( %=7)(|0.0117000
61 689/1 s wet || 0.2165000( ) [|0.2165000
62 693/1 EIEIEn] 0.1166000( ¥F7)||0.1166000
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63 694/2 EIRIEE] 0.0292000( FF17)||0.0292000
64 694/3 EIRIEE] 0.0530000( £%=7)||0.0530000
65 696 EIRIEE] 0.1672000( £%=7)||0.1672000
66 697 EIRIEE] 0.0991000( FF=7)||0.0991000
67 698/1 SIGIEE] 0.0299000( FF17)(|0.0299000
68 698/2 EIRIEE] 0.0400000( FF17)||0.0400000
69 699 EIRIEE] 0.0021000( £%==7)(|0.0021000
70 703 EIRIEE] 0.0504000( £%==7)||0.0504000
71 704 EIRIEE] 0.1940000( FF=¥)||0.1940000
72 705 HEET 0.0239000( FF=17)(|0.0239000
73 706/1 EIRIEE] 0.0169000( FF17)||0.0169000
74 707 EIRIEE] 0.3100000( FF77)||0.3100000
75 708/1 EIRIEE] 0.0700000( FF17)||0.0700000
76 708/2 EIRIEE] 0.0700000( FF17)||0.0700000
77 709 SR 0.1300000( FF77)||0.1300000
78 710 A s wet || 0.7544000( E%) [|0.7544000
79 712 EIRIEE] 0.1787000( FF:17)||0.1787000
80 713 EIRIEE] 0.3008000( ZF7)||0.3008000
81 715 EIRIEE] 0.0230000( FF=7)||0.0230000
82 716 EIRIEE] 0.1600000( FF77)||0.1600000
83 717 EIRIEE] 0.1600000( ZF=7)||0.1600000
84 718 EIRIEE] 0.1400000( FF77)||0.1400000
85 719 EIRIEE] 0.1000000( FF=%)||0.1000000
86 720 EIRIEE] 0.1600000( FF17)||0.1600000
87 721 EIRIEE] 0.3700000( ¥F17)||0.3700000
88 722 EIRIEE] 0.6200000( £%7)||0.6200000
89 723 EIRIEE] 0.2600000( FF77)||0.2600000
90 724 EIRIEE] 0.1100000( £%=7)||0.1100000
91 725 EIRIEE] 0.0600000( FF77)||0.0600000
92 726 EIEIEn] 0.5200000( ¥F7)||0.5200000
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93 727 0.2920000( 2F7)||0.2920000
94 728 0.0100000( Z#=7)||0.0100000
95 729 0.1880000( Z#=7)||0.1880000
96 730/1 0.0770000( 2%4%)||0.0770000
97 731 0.1370000( 2%=7)||0.1370000
98 732 0.1000000( 2%7)||0.1000000
29 733 0.0700000( 2#=7)||0.0700000
100 734 0.2800000( Z#=7)||0.2800000
101 735 0.1000000( 2%=7)||0.1000000
102 736 0.0700000( Z#=7)||0.0700000
103 737 0.0973000( 2%7)||0.0973000
104 738/1 0.0018000( Z#=7)||0.0018000
105 738/3 0.0012000( F%4%)|0.0012000
106 740 0.1370000( 2%7)||0.1370000
107 741 0.0820000( Z#=7)||0.0820000
108 742 0.0600000( 2F7)||0.0600000
109 743/1 0.0460000( Z#=7)||0.0460000
110 743/2 0.0049000( F#47)|0.0049000
111 744/1 0.0250000( 2%4)||0.0250000
112 744/2 0.0472000( gF7)||0.0472000
113 744/3 0.0413000( 2%47)||0.0413000
114 745/2 0.0096000( Z#=7)||0.0096000
115 746/1 0.0400000( 2%4)|0.0400000
116 746/2 0.0400000( Z#=7)||0.0400000
117 746/3 0.0240000( Z#=7)||0.0240000
118 7471 0.0100000( 2%47)|/0.0100000
119 748/1 0.0086000( ZF=7)||0.0086000
120 748/2 0.0151000( 2%4%)||0.0151000
121 748/3 0.0020000( ZF=7)||0.0020000
122 750 0.0689000( ZF=7)||0.0689000
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123 751 EIRIEE] 0.0290000( FF77)||0.0290000
124 752 EIRIEE] 0.0260000( £%==7)||0.0260000
125 753/1 ATETE TF AT || 0.0450000( FF)|[0.0450000
126 753/2 AT T BHAT || 0.0450000( FF=) [|0.0450000
127 755/1 EIRIEE] 0.0300000( £%==7)||0.0300000
128 755/2 EIRIEE] 0.0100000( FF7)||0.0100000
129 756 EIRIEE] 0.0380000( £%==7)||0.0380000
130 757/1 i@ 2T waett || 0.3400000( EF=7) ||0.3400000
131 757/2 &t s wet || 0.1214000( E) [|0.1214000
132 760 HEET 0.1878000( &#17)||0.1878000
133 762/1 BEl e s wet || 0.0025000( EF) [|0.0025000
134 762/5 st st || 0.0010000( =) ||0.0010000
135 763 BEll &t s wet || 0.0184000( E%) [|0.0184000
136 764 BEll A s wet || 0.0384000( E%) [|0.0384000
$7|(23.4105 23.4105

[T. H. PD/DMT/Rai-Vish/LA/3A]

TTST9T e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 31st December, 2021

S.0. 5500(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH130CD in
the stretch of land from Km. 78.08 to Km.105.5 (Office of the Sub Divisional Officer(Rev.) Kanker) in the district of
KANKER in the state of CHHATTISGARH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer (Rev.) &
Competent Authority Land Acquisition Kanker in writing and shall set out the grounds thereof and the Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may,
after hearing all such objections and after making such further enquiry, if any, as the Competent Authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall
be final.




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH130CD in the stretch of land
from Km. 78.08 to Km.105.5 NH130CD (Office of the Sub Divisional Officer(Rev.) Kanker) in the district of

KANKER in the state of CHHATTISGARH.

| State: CHHATTISGARH

District: KANKER

Sl. |[Survey / Plot Type of Land Nature of Land Area Area

No. ||[Number (in Local Unit) || (in Hectare)
|Taluk: Narharpur |
|Vi||age: Basanwabhi |
1 |74 | Private |[1rrigated Single Crop  ||0.0063000(Hectare)|| 0.0063000)|
2 |82 |[Private ||Unirrigated Single Crop [|0.0807000(Hectare)||  0.0807000]
|Vi||age: Deodongar |
1 |l4s4 |[Private |[Unirrigated ||0.0045000(Hectare)||  0.0045000|
2 |l4ss1 |[Private |[Unirrigated ||0.2400000(Hectare)||  0.2400000|
|3 ||455/2 ||Private ||Unirrigated ||0.1600000(Hectare)|| 0.1600000|
|4 ||456 ||Private ||Unirrigated ||0.0414000(Hectare)|| 0.0414000|
5 |72411 |[Private ||Unirrigated ||0.1215000(Hectare) ||  0.1215000|
l6 |72611 |[Private ||Unirrigated ||0.2788000(Hectare) ||  0.2788000)|
7 |727 |[Private ||Unirrigated ||0.0060000(Hectare) ||  0.0060000|
8 |72811 |[Private ||Unirrigated ||0.0237000(Hectare)||  0.0137000|
lo 729 || Private ||Unirrigated ||0.0124000(Hectare)||  0.0124000]
10 ||74813 |[Private |[Unirrigated ||0.0020000(Hectare)||  0.0020000|
11 ||748/5 |[Private |[Unirrigated ||0.0284000(Hectare)||  0.0284000|
12 ||74011 |[Private |[Unirrigated ||0.0249000(Hectare)||  0.0249000|
13 ||74012 |[Private |[Unirrigated ||0.0729000(Hectare)||  0.0729000|
|14 |[749/3 |[Private ||Unirrigated ||0.1251000(Hectare)|| 0.1251000]
|15 ||749/4 |[Private ||Unirrigated ||0.1237000(Hectare)||  0.1237000]
16 ||749/5 |[Private ||Unirrigated ||0.1196000(Hectare) ||  0.1196000|
17 || 7496 |[Private ||Unirrigated ||0.071.1000(Hectare)||  0.0711000|
|18 ||749017 |[Private ||Unirrigated ||0.0010000(Hectare)||  0.0010000|
|Vi||age: Dhanora |
M ER || Government ||Under water ||0.0195000(Hectare) ||  0.0195000|
2 |322 || Government |[Under water ||0.0274000(Hectare)||  0.0274000]
|3 ||328 ||Private || Irrigated Double Crop ||0.0010000(Hectare)|| 0.0010000|
|4 ||329 ||Private || Irrigated Double Crop ||0.0763000(Hectare)|| 0.0763000|
|5 ||330 ||Private || Irrigated Double Crop ||0.0010000(Hectare)|| 0.0010000|
|6 ||332/1 ||Private || Irrigated Double Crop ||0.1796000(Hectare)|| 0.1796000|
|7 ||333/1 ||Private || Irrigated Double Crop ||0.2828000(Hectare)|| 0.2828000|
|8 ||333/2 ||Private || Irrigated Double Crop ||0.2354000(Hectare)|| 0.2354000|
lo |/334 |[Private |[1rrigated Double Crop [[0.5200000(Hectare)||  0.5200000]
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10 |[335/1 |[Private |[1rrigated Double Crop  [[0.1500000(Hectare)||  0.1500000]
11 |[335/2 |[Private |[1rrigated Double Crop [[0.1100000(Hectare)||  0.1100000]
12 |[3353 |[Private |[1rrigated Double Crop [[0.1400000(Hectare)||  0.1400000]
|13 ||336 ||Private ||Irrigated Double Crop ||O.1798000(Hectare)|| 0.1798000|
|14 |/338 |[Private |[1rrigated Double Crop ||0.0428000(Hectare)||  0.0428000]
|15 |1339 |[Private |[1rrigated Double Crop  ||0.0700000(Hectare)|| 0.0700000]
16 |[340/1 ||Private |[1rrigated Double Crop ||0.0831000(Hectare)|| 0.0831000]
17 |[34211 ||Private |[1rrigated Double Crop ||0.0250000(Hectare)|| 0.0250000]
18 |[343/1 |[Private |[1rrigated Double Crop |[0.1362000(Hectare)||  0.1362000]
19 34411 |[Private |[1rrigated Double Crop ||0.4977000(Hectare)||  0.4977000]
20 345 | Private |[1rrigated Double Crop |[0.1213000(Hectare)||  0.1213000|
21 |/346 || Government |[Rasta ||0.1800000(Hectare)||  0.1800000)|
22 34711 |[Private |[1rrigated Double Crop  [[0.2400000(Hectare)||  0.2400000]
23 |[34722 |[Private |[1rrigated Double Crop  [[0.2700000(Hectare)||  0.2700000]
|24 ||347/3 ||Private ||Irrigated Double Crop ||0.2195000(Hectare)|| O.2195000|
|25 ||348 ||Private ||Irrigated Double Crop ||0.2049000(Hectare)|| O.2049000|
|26 |1350 |[Private |[1rrigated Double Crop  [[0.0003000(Hectare)||  0.0003000|
|27 |1352 || Government ||Under water ||0.0819000(Hectare)||  0.0819000|
|28 |/356 || Government ||Bade Jhad Ke Jangal  [[0.0655000(Hectare)||  0.0655000|
|29 |1357 || Government ||Bade Jhad Ke Jangal  [[0.0295000(Hectare)||  0.0295000|
30 |/358 || Government || Kotwari Land ||0.2476000(Hectare) ||  0.2476000|
31 35971 || Government |[Rasta ||0.0357000(Hectare)||  0.0357000]
|32 ||359/2 ||Government ||Bade Jhad Ke Jangal ||0.0191000(Hectare)|| 0.0191000|
|33 ||367 ||Government ||Charagan ||0.0101000(Hectare)|| 0.0101000|
34 ||368/1 |[Private |[Unirrigated ||0.0700000(Hectare)||  0.0700000|
35 ||368/11 |[Private |[Unirrigated ||0.1294000(Hectare)||  0.1294000|
36 ||368/2 |[Private |[Unirrigated ||0.0275000(Hectare)||  0.0275000|
37 ||368/5 |[Private |[Unirrigated ||0.0088000(Hectare)||  0.0088000)|
38 ||368/6 |[Private ||Unirrigated ||0.0003000(Hectare)||  0.0003000|
39 ||368/7 |[Private ||Unirrigated ||0.0302000(Hectare) ||  0.0302000|
40 |1369 |[Private ||Unirrigated ||0.0114000(Hectare) ||  0.0114000|
41 |1370 || Government |[Police Chauki ||0.0028000(Hectare)||  0.0028000|
l42 |[371 || Government ||Sadak ||0.0585000(Hectare) ||  0.0585000]
|Vi||age: Mandabharri |
|1 ||684 ||Private ||Unirrigated Single Crop ||0.0243000(Hectare)|| 0.0243000|
|2 ||690 ||Private ||Unirrigated Single Crop ||0.0489000(Hectare)|| 0.0489000|
|3 ||692 ||Private ||Unirrigated Single Crop ||0.1023000(Hectare)|| 0.1023000|
|4 ||693/3 ||Private ||Unirrigated Single Crop ||0.0383000(Hectare)|| 0.0383000|
|5 ||693/4 ||Private ||Unirrigated Single Crop ||0.0593000(Hectare)|| 0.0593000|
|Vi||age: Sarwandi |
1 |79911 || Government ||Bade Jhad Ke Jangal  [[0.0400000(Hectare)||  0.0400000]
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2 [|799/2 II:’riva;[e(ForestRights Unirrigated 0.0400000(Hectare) (| 0.0400000
etter
3 |ls00 |[Private |[Unirrigated ||0.0010000(Hectare)||  0.0010000|
4 |ls01 || Government ||Bade Jhad Ke Jangal  [[0.0908000(Hectare)||  0.0908000]
|Vi||age: Shamtara |
1 ]l20 || Government || Teela ||0.0696000(Hectare) ||  0.0696000|
2 |22 ||Private ||Unirrigated ||0.4780000(Hectare) ||  0.4780000|
3 |23 ||Private |[1rrigated Double Crop |0.0115000(Hectare)|| 0.0115000]
la |26 || Government || Sadak ||0.0682000(Hectare) ||  0.0682000|
5 |27 |[Private ||Unirrigated Single Crop ||0.0124000(Hectare) || 0.0124000]
l6 |531 | Private ||Unirrigated ||0.0354000(Hectare) ||  0.0354000]
[7 |l532 |[Private |[1rrigated Double Crop [[0.0226000(Hectare)||  0.0226000]
|8 ||533 ||Private ||Irrigated Double Crop ||0.0520000(Hectare)|| 0.0520000|
|9 ||534 ||Private ||Irrigated Double Crop ||0.0647000(Hectare)|| 0.0647000|
|10 ||54O ||Private ||Unirrigated ||0.0010000(Hectare)|| 0.00lOOOO|
11 |[553/1, 553/3 |[Private |[Unirrigated ||0.1448000(Hectare)||  0.1448000|
|12 ||554 || Government || Canal ||0.0652000(Hectare) ||  0.0652000|
|13 ||555 |[Private ||Unirrigated Single Crop [|0.0600000(Hectare)|| 0.0600000|
|14 |/556 |[Private ||Unirrigated Single Crop [|0.0550000(Hectare)||  0.0550000]
|15 ||557 |[Private ||Unirrigated ||0.0310000(Hectare)||  0.0310000|
|16 |/558 |[Private ||Unirrigated Single Crop [|0.2469000(Hectare)||  0.2469000|
[17 /559 | Private ||Unirrigated Single Crop ||0.2070000(Hectare)|| 0.2070000)|
|18 ||560/1 ||Private ||Unirrigated ||0.1091000(Hectare)|| 0.1091000|
|19 ||560/2 ||Government ||Cana| ||O.1167000(Hectare)|| 0.1167000|
|20 ||560/3 ||Private ||Unirrigated ||O.1125000(Hectare)|| 0.1125000|
21 |[580 |[Private |[Unirrigated ||0.0292000(Hectare)||  0.0192000|
22 |[581 |[Private |[Unirrigated ||0.1560000(Hectare)||  0.1560000|
|23 |[582/1, 582/2, 582/3  ||Private |[Unirrigated ||0.2064000(Hectare)||  0.2064000|
|24 |/583 |[Private ||Unirrigated ||0.0445000(Hectare) ||  0.0445000|
|25 ||608/1, 608/4, 608/5 ||Private ||Unirrigated ||0.1858000(Hectare) ||  0.1858000|
|26 |(608/2, 608/6 |[Private ||Unirrigated ||0.1500000(Hectare) ||  0.1500000|
27 |l608/3 |[Private ||Unirrigated ||0.2200000(Hectare) ||  0.2100000|
|28 |609/1 | Private ||Unirrigated ||0.2290000(Hectare) ||  0.2290000]
29 |[60972 |[Private |[Unirrigated ||0.1200000(Hectare)||  0.1200000|
30 |[610 ||Private ||Unirrigated ||0.2369000(Hectare)||  0.2369000|
31 |l612 |[Private ||Unirrigated ||0.0208000(Hectare)||  0.0108000|
32 |l613 |[Private ||Unirrigated ||0.2010000(Hectare)||  0.2010000|
|33 ||614 ||Private ||Unirrigated ||0.7148000(Hectare)|| 0.7148000|
|34 ||615 ||Private ||Unirrigated ||0.7500000(Hectare)|| 0.7500000|
35 | /616 |[Private |[Unirrigated ||0.1900000(Hectare) ||  0.1900000|
36 |l617 |[Private |[Unirrigated ||0.2400000(Hectare)||  0.2400000|
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37 |l619 |[Private |[Unirrigated ||0.0250000(Hectare)||  0.0250000|
|38 |l621 |[Private |[Unirrigated ||0.0850000(Hectare)||  0.0850000|
39 |l624 |[Private |[Unirrigated ||0.1954000(Hectare)||  0.1954000|
40 |l625/1 |[Private |[Unirrigated ||0.0067000(Hectare)||  0.0067000)|
41 |[625/2 |[Private ||Unirrigated ||0.0131000(Hectare)||  0.0131000|
42 |l630 || Government || Sadak ||0.1309000(Hectare) ||  0.1309000|
43 | /661 ||Private ||Unirrigated ||0.1441000(Hectare) ||  0.1441000|
|44 |\662/1 ||Private ||Unirrigated ||0.0401000(Hectare) ||  0.0401000|
|45 |\662/2 |[Private ||Unirrigated ||0.0149000(Hectare) ||  0.0149000|
|46 |\662/3 |[Private ||Unirrigated ||0.0044000(Hectare) ||  0.0044000|
47 ||662/4 | Private ||Unirrigated ||0.0020000(Hectare)||  0.0010000]
|48 ||660/1 |[Private |[1rrigated Double Crop  [[0.1034000(Hectare)||  0.1034000]
|49 |l669/72 |[Private |[1rrigated Double Crop  [[0.0200000(Hectare)||  0.0200000]
|50 ||670 ||Private ||Irrigated Double Crop ||0.2871000(Hectare)|| O.2871000|
|51 ||671 ||Private ||Irrigated Double Crop ||0.2237000(Hectare)|| O.2237000|
|52 ||674 ||Private ||Irrigated Double Crop ||0.2356000(Hectare)|| O.2356000|
|53 | 675 |[Private |[1rrigated Double Crop [[0.3921000(Hectare)||  0.3921000|
|54 | 676 |[Private |[1rrigated Single Crop  [[0.2376000(Hectare)||  0.2376000|
|55 |677/1 |[Private |[1rrigated Single Crop ~ [[0.1400000(Hectare)||  0.1400000|
|56 6772 |[Private |[1rrigated Single Crop  [[0.0448000(Hectare)||  0.0448000|
|57 | 678 |[Private |[1rrigated Single Crop ~ [[0.0274000(Hectare)||  0.0274000|
|58 [679 | Private |[1rrigated Double Crop |[0.0198000(Hectare)|| 0.0198000)|
|59 |l680 |[Private |[1rrigated Double Crop  [[0.0038000(Hectare)||  0.0038000]
|60 ||687/1 ||Private ||Irrigated Single Crop ||0.0117000(Hectare)|| 0.0117000|
|61 ||689/1 ||Private ||Irrigated Double Crop ||O.2165000(Hectare)|| 0.2165000|
62 ||693/1 |[Private |[Unirrigated ||0.1266000(Hectare)|| 0.1166000|
63 ||694/2 |[Private |[Unirrigated [|0.0292000(Hectare)||  0.0292000|
64 69413 |[Private |[Unirrigated ||0.0530000(Hectare)||  0.0530000|
|65 | /696 |[Private ||Unirrigated ||0.1672000(Hectare) ||  0.1672000|
|66 |/697 |[Private ||Unirrigated ||0.0991000(Hectare)||  0.0991000|
67 ||698/1 |[Private ||Unirrigated ||0.0299000(Hectare) ||  0.0299000|
68 ||698/2 |[Private ||Unirrigated ||0.0400000(Hectare) ||  0.0400000|
69 699 | Private ||Unirrigated 1/0.0021000(Hectare)||  0.0021000]
|70 ||703 ||Private ||Unirrigated ||0.0504000(Hectare)|| 0.0504000|
[71 |[704 ||Private ||Unirrigated ||0.1940000(Hectare)||  0.1940000|
[72 | /705 || Government || sadak ||0.0239000(Hectare)||  0.0239000|
|73 ||706/1 ||Private ||Unirrigated ||0.0169000(Hectare)|| 0.0169000|
74 ||707 |[Private ||Unirrigated ||0.3200000(Hectare)||  0.3100000|
|75 ||708/1 ||Private ||Unirrigated ||0.0700000(Hectare)|| 0.07000OO|
76 ||708/2 |[Private |[Unirrigated ||0.0700000(Hectare)||  0.0700000|
77 | /709 |[Private |[Unirrigated ||0.1300000(Hectare) ||  0.1300000|
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78 |/710 |[Private |[1rrigated Double Crop [[0.7544000(Hectare)||  0.7544000]
79 |712 |[Private |[Unirrigated ||0.1787000(Hectare)||  0.1787000)|
80 |713 |[Private |[Unirrigated ||0.3008000(Hectare)||  0.3008000)|
|81 ||715 |[Private ||Unirrigated ||0.0230000(Hectare)||  0.0230000]
|82 ||716 |[Private ||Unirrigated ||0.1600000(Hectare)||  0.1600000]
|83 ||717 |[Private ||Unirrigated ||0.1600000(Hectare) ||  0.1600000|
84 |718 ||Private ||Unirrigated ||0.1400000(Hectare) ||  0.1400000|
|85 |/719 ||Private ||Unirrigated ||0.1000000(Hectare) ||  0.1000000|
86 |/720 |[Private ||Unirrigated ||0.1600000(Hectare) ||  0.1600000|
87 |721 |[Private ||Unirrigated ||0.3700000(Hectare) ||  0.3700000|
88 722 | Private ||Unirrigated ||0.6200000(Hectare) ||  0.6200000]
|89 ||723 |[Private ||Unirrigated ||0.2600000(Hectare)||  0.2600000]
|90 ||724 |[Private ||Unirrigated ||0.1100000(Hectare)||  0.1100000]
o1 |[725 |[Private |[Unirrigated ||0.0600000(Hectare)||  0.0600000|
92 |/726 |[Private |[Unirrigated ||0.5200000(Hectare)||  0.5200000|
|93 ||727 |[Private ||Unirrigated ||0.2920000(Hectare)||  0.2920000]
94 | /728 |[Private ||Unirrigated ||0.0200000(Hectare) ||  0.0100000|
|95 |/729 |[Private ||Unirrigated ||0.1880000(Hectare) ||  0.1880000)|
96 ||73011 |[Private ||Unirrigated ||0.0770000(Hectare) ||  0.0770000|
o7 |/731 |[Private ||Unirrigated ||0.1370000(Hectare) ||  0.1370000|
|98 |/732 |[Private ||Unirrigated ||0.1000000(Hectare) ||  0.1000000|
99 [733 | Private ||Unirrigated ||0.0700000(Hectare)||  0.0700000]
100|734 |[Private |[Unirrigated ||0.2800000(Hectare)||  0.2800000|
101|735 |[Private |[Unirrigated ||0.1000000(Hectare)||  0.1000000|
102|736 |[Private |[Unirrigated ||0.0700000(Hectare)||  0.0700000|
103|737 |[Private |[Unirrigated ||0.0973000(Hectare)||  0.0973000|
104|738/ |[Private |[Unirrigated ||0.0018000(Hectare)||  0.0018000)|
1057383 |[Private |[Unirrigated ||0.0012000(Hectare)||  0.0012000|
1061740 |[Private ||Unirrigated ||0.1370000(Hectare) ||  0.1370000|
107|741 |[Private ||Unirrigated ||0.0820000(Hectare) ||  0.0820000|
|108]/742 |[Private ||Unirrigated ||0.0600000(Hectare) ||  0.0600000|
10974311 |[Private ||Unirrigated ||0.0460000(Hectare) ||  0.0460000|
11074372 | Private ||Unirrigated ||0.0049000(Hectare)||  0.0049000]
|111][744/1 |[Private ||Unirrigated ||0.0250000(Hectare)||  0.0250000]
|112][74472 || Government || canal ||0.0472000(Hectare)||  0.0472000]
11374413 |[Private ||Unirrigated ||0.0413000(Hectare)||  0.0413000|
1147452 || Government || canal ||0.0096000(Hectare)||  0.0096000|
115 746/1 |[Private ||Unirrigated ||0.0400000(Hectare)||  0.0400000|
11674612 | Government || canal ||0.0400000(Hectare)||  0.0400000|
|117| 74613 |[Private |[Unirrigated ||0.0240000(Hectare) ||  0.0240000|
|118|/747/1 |[Private |[Unirrigated ||0.0200000(Hectare)||  0.0100000|
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119|748/ |[Private |[Unirrigated ||0.0086000(Hectare)||  0.0086000|
|120| /74812 || Government [|Canal ||0.0251000(Hectare)||  0.0151000|
|121]|748/3 |[Private ||Unirrigated ||0.0020000(Hectare)||  0.0020000]
122|750 |[Private |[Unirrigated ||0.0689000(Hectare)||  0.0689000)|
123|751 |[Private ||Unirrigated ||0.0290000(Hectare)||  0.0290000|
|124] 752 |[Private ||Unirrigated ||0.0260000(Hectare) ||  0.0260000|
12575311 ||Private ||Unirrigated Single Crop ||0.0450000(Hectare)|| 0.0450000]
12675312 ||Private ||Unirrigated Single Crop ||0.0450000(Hectare)|| 0.0450000]
|127|/755/1 |[Private ||Unirrigated ||0.0300000(Hectare) ||  0.0300000|
|128/755/2 |[Private ||Unirrigated ||0.0200000(Hectare) ||  0.0100000|
129/ 756 | Private ||Unirrigated ||0.0380000(Hectare)||  0.0380000]
|130|/757/1 |[Private |[1rrigated Double Crop [[0.3400000(Hectare)||  0.3400000]
|131]|75772 |[Private |[1rrigated Double Crop [|0.1214000(Hectare) || 0.1214000|
| 132 || 760 || Government || Sadak || 0.1878000(Hectare) || 0.1878000|
|133 ||762/1 ||Private || Irrigated Double Crop ||0.0025000(Hectare)|| 0.0025000|
|134||762/5 ||Private || Irrigated Double Crop ||0.0010000(Hectare)|| 0.00lOOOO|
1351763 |[Private |[1rrigated Double Crop [[0.0184000(Hectare)||  0.0184000|
136 764 |[Private |[1rrigated Double Crop [[0.0384000(Hectare)||  0.0384000|
| Total|[23.4105 | 234105 |
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